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ORAL ANSWERS TO QUESTIONS 

Delhi "ollce 

*121. SHRI N. K. P. SAl.VE: Will 
the Minister of HOME AFFAIRS be pleased 
to state: 

(a) the number of Police Constables and 
Officials involved in criminal offences and 
Illegal activities durinsthe year 19.,7.68 ; 

(b) the number of such persons prosecu-
and convicted; and 
(c) whether any steps are comtemplated 

by his Minist" in the lisht of the Khosla 
Commission Report on the working condi-
tions and economic distress of the police 
Coostables in the Union Territory of 
Delhi? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (a) In 
addItion to 1001 persons reported to be 
involved in the Delhi Police unrest of April 
1967, 44 persons W\,re reported to be involved 
io" such ·activitie. during the period from 1st 
April, 1967 10 31st March. 1 %8. 

(b) 971 persons were proseculed and 7 
ha.., been convicted so far. 

Ic) After elUlmination of Ihe Inlerim 
!leperl of Ihe Delhi Police Commi!Sion, the 
emoluments of Delhi Pol ice personnel have 
beea incrcascd by san ctioninl certain 
allowao_, and a pro,ramme of CODAIru.;· 

z 
tion of houses for the police perIODIIel hu 
been taken up. 

Various Branches of the DeIhl Police 
have also been reorganised to Improve the 
operational effiCiency of the police force and 
measures have also been taken to provide 
them with ~etler amenities. 

A statemeht indicatiDI the recommenda-
tions of Ihe CommllSioo and the decllloDl' 
action taken on them is placed OD the Table 
of the House, [Placed In Llbr"ry. S" 
No. LT .. ·2020/69]. 

SHRI A. SREEDHARAN: It Is Dot 
possible to go throuah such a volumInous 
slatement as this. It should have been 
circulated earlier. 
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